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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART I

Thursday, December 23, 1999 / Pausa 02, 1921 (Saka)

2.00 PM

3.00 PM

2.

3.03 PM

3.

3.04 PM

4,

No.22
Questions
Starred: Starred Question No.d\ to 27 and

supplementaries thereto were orally replied. Replies

to Starred Question 28 to 40 were laid on the Table

of the House.

Unstarred guestions: Unstarred Questions 72 to 146

and replies thereto were laid on the Table of the

House.

Laying of Papers on the Table of the House

Smt. Sheila Dixit, Hon'ble Chief Minister of NCT of
Delhi 1laid on the Table of the House a copy of
notification regarding "The Members of Legislative
Assembly of NCT of Delhi (Salaries, Allowances,
Pension etc.) (Amendment) 2Act,1999.

Adoption of Report
Shri Mangat Ram Singhal moved that the House agrees
to the Third Report of Business Advisory Committee.

The Motion was put te: - yvote and adopted

unanimously.

Adogtipn of Report

Shri Mangat Ram Singhal moved that the House agrees
to the Fourth Report of Committee on Private Members'
Bills & Resolutions presented to the House:  on
22:12.99.

The Motion was  put to vote and adopted

unanimously.

Contd.e....2/-
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3.05 PM

3.06 PM

3.11 PM
6.

9.

Adoption of Reports

Smt. Kiran Choudhary moved that the House agrees to
the First & Second Reports of Comittee on Privileges

presented to the House on 22.12.99.

The Motion was put to vote and adopted

unanimously.

Resolution
Smt. Kiran Choudhary moved the following Resolution :

"' This House recommends that the Secretariat of
Legislative Assembly of National Capital Territory of
Delhi made independent of and unconnected with the
executive on the principle enshrined in Article 187

of the Constitution ''.

The following Members participated in the
debate:-

1) Sh. Nand Kishore Garg

2) Dr. Jagdish Mukhi

3) Sh. Mukesh Sharma
4. Sh. Ram Bhaj

The Resolution was put to " vote and adopted

unanimously.

Presentation of Report

Shri Haroon Yusuf presented the First Report of

Committee on Estimate to the House.

Presentation of Report

Shri P.C. Kaushik presented to the House the First
Report of Committee on Delegated Legislation.

Special Mentions (Rule 287)

£

The following Members made Special Mentions:-

1. Shri Mukesh Sharma -

— —— —  Dr.Jagdish Mukhi requested the
Chair that. Opposition had given Call Attention
regarding adulterated oil being manufactured and sold

Contdse s s 3/~
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in Delhi and requestedthat the Special Mention be
converted into Call Attention. Hon'ble Speaker did
not agree with the same but observed that he would

permit them to have their say.

2. Sh. Jagdish Mukhi

3. Sh. Veer Singh

4. Sh. Sushil Choudhry

5. Sh. Roop Chand

(Minister of Transport intervened)
6. Sh. Zile Singh Chouhan

7. Sh. Shoaib Igbal

(As Special Mention was deemed read)
8. Sh. Radhey Shyam Khanna

9. Sh. Jagdish Anand
10. Sh. Shish Pal

11. Sh. Bhisham Sharma

The House adjourned till 4.40 PM

4,40 PM

10.
3ls

4,50 PM
— e -

12.

4.55 PM

13s

\///14.

House reassembled (Dy. Speaker in Chair)

Introduction of Bill o
. : ) . s
Smt. Shiela Dikshit, Hon'ble Chlé%f%%ﬁ%%rfor leave to

introduce 4 The Delhi Minorities Commission
Bill,1999''., (Bill No. 9/99)
The leave having been granted, she introduced the-

Bill.

Dr. Jagdish Mukhi initiated discussion on adulterated

0il being sold in the capital.

CM requested the Chair that the Calling Attention

Notice for which she was to reply may be taken up

first as she has to attend some important function.

Leader of BJP Legislature Party agreed.

Calling Attention
SQ: Ramakant Goswami called the attention of C.M. to

the situation arisI;g out of alleged filing of the
case by Police against Sh. Parvez Hashmi, Minister of

Transport.
Contdl. s 4/
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5.18 PM
1.5 «

7.12 PM
16.

_4_.
The following Members asked clarifactory

guestions :-

1. Ranwar Karan- Singh o i
2. Sh. S.S8. Chouhan

3. Sh. Mukesh Sharma

4. Sh. Jagdish Anand

5. Sh. Radhey Shyam Khanna

6. Sh. Tarvinder Singh Marwah
7. Sh. Meera Bhardwaj

8. Sh. Mahabal Mishra

9. Sh. Naresh Gaur

10. sh. Nand Kishore Garg

11. Sh. Shish Pal

12. Sh. Roop Chand

Chief Miniéter'repliéé to the Motiom.

Discussion on adulterated o1l resuméd the following
Members spoke in the matter :-

1, Sh. Nand Kishore Garg
. Sh. Tarvinder Singh Marwah
. Dr. Harsh Vardhan

Sh. Mahabal Mishra

Sh. Jai Bhagwan
Sh. Bhisham Sharma
Sh. Roop Chand

.

e A = 2 WL | Y~ % I
. - .

Minister of Food & Supplies and Minister of Health

replied to the discussion.

LEGISLATIVE PROPOSAL

Consideration of Bill
Dr. R.Kas Walia, Minster of Health moved for

consideration of ''The Delhi Plastic (Manufacture,

Sale & Usage) and Non-Biodegradable Garbage (
Control) Bill, 1999."

The Motion was put to vote and adopted.

The following Members participated in the

discussion :-
Contd, . .5/
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7+55 BM
17

7.57 PM
18.

8.571 PM

DELHT

23.12,99

1) Shri Raj Kumar Chauhan
2) Sh. Mukesh Sharma
3) Dr. Harshvardhan

4) Shri Ramakant Goswami

Minister of Health moved that the Bill be referred to

a Select Committee of the House.

The Motion was put to vote and adopted

unanimously.

Short Duration Discussion
Shri Mukesh Sharma and Dr. Jagdish Mukhi initiated

Short Duration Discussion on the situation arising
out of non-payment of pension and financial
assistance to the widows, handicapped and senior
citizens of Delhi. The following Members

participated in the discussion :-

1. Shri Prahalad Singh Sahani
2. Shri Tarvinder Singh Marwah
3. Shri Sahab Singh Chauhan

4. Smt. Meera Bhardwaj

5. Shri Arvinder Singh Lovely
6. Shri Naresh Gaur

(The House was adjourned till Friday, 24.12.99
2.00 PM).

S.K. SHARMA
SECRETARY
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